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ACT No. IX oF 1888.

PASSED BY TuE GOVERNOR (GENERAL OF Inpra v Councir,

(Recewed the assent of the Governor Qeneral on tﬁe bk
September, 1888.)

.o

An Ac’o to repeal certain enactments relatmg
~ to Contagious Diseases. - L
WHEREAS it is expedient to repeal certain enact-

ments relating to contagious dlseases ; Lt is hele-
by enacted as follows :— -

1. The enactments spemﬁed in the schedule are Repeal.
repealed to the extent mentioned in: the tlnrd column
thereof.

THE SCHEDULE,
"ENACTMENTS REPEALED.

Number and year, Subject or title. Extent of repeal,

dcts of the Governor General in Council,

X1V of 1868 . . | Indian Conf;agious Disenses| So much as has not
' Act, 1868, | been repealed. '

XXVI of 1868 . Mumgpal Lock-hospﬁals .| Tke whole.

dct of the Governor of Fort St.‘ George in Council.

IV of 1834 . .| Madras Distriot. Munici- | The words  the appli-
palities Act, 1884, - cation of tho- Indian
Contagious Diseages
Act ” 1n section 113,




